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RAILWî AcaOBNTS

1̂235. Th. Jufal Kitthore  Slnha:
Will the Minister  of Railways  be 
pleased to state the flnding 6f  the 
enquiry conducted in connection with 
Jagat Bela explosion on the  North 
Eastern Railway near Gorakhpur?

The  Parliamentary  Secretary to 
the Minister of Railways and Trana> 
port (Sbri Shahnawaz Khan); The re­
quired information  is laid on the 
Table of the Sabha.  [See Appendix 
V, annexure No. 36.]
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WRITTEN ANSWERS TO QUESTIONS

Trmning in  Tele-Communications

ni70. Sardar Hokam  Singh: Will 
the Minister of Communications be 
pleased to state:

(a)  the number of Officers trained 
abroad so far in order to keep pace 
with  the  latest  developments  in 
foreign countries in the field of tele­
communications* and

(b) whether Government 
to send any more officers for training

in tele-communications?

Tlie Deputy Minlsler of Communi­
cations (Shri Raj Bahadur):  (a) 57.

(b) Yes, as and when necessary. 

Ginger (Fibre Contjent;

•1172. Shri V. P. Nayar: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact  that the 
fibre content of the  Indian ginger 

(Zingibar  officinale) is more  than 
that  in  the  ginger  produced  in 
Jamaica and other countries;

(b) whether this factor is responsi­
ble for the comparatively lower prices 
in  the  world  market  for  Indian 
ginger; and

(c) what steps, if any, have  been 
taken to minimise the fibre content 
of Indian ginger?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) Yes.

(b) No.  The prices of Indian gin­
ger are reported to be 20 to 30 per 

cent, higher than those  of foreign 
qualities of ginger.

(c) The present programme under 
the Ginger  Research Scheme, Mad­
ras, provides for  a varietal  trial 
which would help in isolating types 
with low  fibre  content.  Another 
scheme has also been sanctioned  in 
Assam.

Food and AGRiGUi/ruRt OKĜ NriATiow

*1174. Shri D. C. Sharma: Will the 
Minister of Food and Agriculture be
pleased to state the cost incurred by 
India during the year 1954 up to th# 
date for which figures are avaUable, 
in connection with the Food and Agri­
culture Organisation?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): The  Gov­
ernment of India have paid to  the 
Food and Agriculture Organization a
sum of Rs. 11,74,268 as annual con 
trihution for the Calendar year 1951.
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Railway Corruption Enquiry Committee

«1176. Shri S. C. Sinfhal: Will the 
Minister of Railways be pleased to 
refer to th«  replies to the supple- 
mentaries on starred question No. 340 
asked on the 24th November, 1954 and 
state;

(a) the expenditure incurred so far 
on the Railway Corruption Enquiry 
Committee; and

(b) the amount  paid by way of 
daily and travelling allowances  to its 
members during this period?

The Pari junentary Secretary to the 
Minister of Railways and Transport 
(Shri  Shahnawaz Khan): (a) and
(b).  Total amount spent so far  is 
Rs. 12,513-8-0 including Rs. 24,612-2-0 
paid as daily and travelling  allow­
ances to the members.

EMANDS OkF ALL-InDIA BUILDING  WoRKHRS

Union

♦1178. Shri T. B. Vittal  Rao: WUl
the Minister of Labour be pleased to 
state:

(a) whether the All India Building 
Workers’ Union have  placed certain 
demands before Government;

(b) if so. what are their demands; 
and

(c) the action  taken by Govern­
ment thereon?

The  Minister  of  Labour 
K. K. Desai): (a) Yes.

(Shri

(b) The demands are for:

(i) recognition of the union;

(ii) a housing scheme for building 
workers;

(iii) weekly off with pay;

(iv) fixing of the work load;

(v) constitution  of a  tripartite 
Labour  Board for building 
workers;

(vi) departmental action against a 
contractor, who, it is alleged, 
habitually harasses  and ex­
ploits the workers.

(c)  The Union has been informed 
by  the Central Public  Works De­
partment  to represent  their  griev­
ances to the  State Government  as 
these pertain to the workers employ­
ed in the building  and construction 

industry by contractors.

Railway Employees

*1183. Shri  Namhiar: Will the
Minister of Railways be pleased to 
state:

(a) whether it is a fact that 450 
clerks,  signallers  and  Ex-grainshop 
staff of the  Eastern  Railway have 
been  reverted to class IV category; 
and

(b) if so, the reasons therefor?

The Deputy Minister of  Railways 
and Transport  (Shri Alagesan): (a)
On the ex-Bengal Nagpur Railway 
section of the Eastern Railway, recent­
ly some 284 non-matriculate clerks of 

the Grainshop Department and 7 non­
matriculate signallers  have been re­
verted to class IV categories.  Infor­
mation in regard to ex-East Indian 
Railway section is not available.

(b) A total of 885 non-matriculates 
had been temporarily recruited, main­
ly for grainshop work on the ex- 
B. N. Railway.  The question of ab­
sorbing them in permanent posts was 
examined with due regard  to their 
educational  qualifications and quality 
of work.  Those who were found un­
suitable for permanent  retention  in 
class III have been given alternative 
employment  in class IV, as  stated 
above.

Auxiliary Medical PERsoNNrr

♦1184. Dr.  Rama  Rao; Will the 
Minister of Health be pleased to refer 
to the reply given to starred question 
No, 537 on the 6th September, 1954 
and state the progress made in  the 
scheme  for  training  of  Auxiliary 
Medical personnel in the country?

The Minister of Health (Rajkumari 
Amrit Kaor): Further consideration
has been given  to the  scheme.  In 
view of conflicting opinions received




